
CENTRAL ADIIINISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

No. OR 1452 of 96 

Presint : Hon'ble Iir.Justice S.N.Mallick, Vice—Chairman 

Hon'1ef1r.S.Dasupta, Administr2tive riemier 

AJIT KR. fW(ATTRCHARJEE 

vs 

UNION OF INDIA & ORS. 

For the applicant 	: None 

For the respondents: None 

jo 

Heard on : 1.4.98 
	

Order on : 1.4.98 

ORDER 

5.N.Ilalljck, VC 

None apprs For the applicant on repeated calls. None 

appears For t,he respondents. It is noted that none appeared for the 

respondents on 2 earlier occassions. The application is thereFore 

dismissed For deFault. No order as to costs 4  

p. v 
NEiER(A) 	' 
	

VICE CHAIR I1IRN 
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